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 12.30  hrs.

 STATEMENT  ARE:  JAWAHAR  ROZGAR
 YOJANA

 {English}

 THE  PRIME  MINISTER  (SHRI  RAJIV

 GANDHI):  Mr.  Deputy-Speaker,  Sir,  there  is

 no  problem  before  the  country  so  acute  as
 the  problem  of  the  unemployment and  under-

 employment.  There  is  no  segment  of  our

 population  more  disadvantaged  thanthe  rural

 poor.  There  is  no  section  of  our  people  as
 much  in  need  as  women  from  poor  rural

 families,  especially  those  with  no  land  of
 their  own.

 It  was  from  Jawaharlal  Nehru  that  we
 learned  that  our  first  national  duty  is  to  work
 for  the  elimination  of  poverty.  It  was  from
 Jawaharlal  Nehru  too  that  we  learned  that
 the  greatest  national  endeavour  is  to  miti-

 gate  the  distress  of  the  unemployed  and

 underemployed  masses  of  rural  India.

 Therefore,  there  is  no  greater  tribute  we
 could  pay  to  the  founder-architect  of  our
 modern  nationhood  than  to  dedicate  our
 celebrations  of  his  birth  centenary  to  a  pro-
 gramme  of  providing  massive  employment
 to  the  poor  in  rural  India.

 Sir,  we  are  today  launching  the  Jawahar

 Rozgar  Yojana.

 ॥15  aprogramme  aimed  at  placing  inthe
 hands  of  village  panchayats  around  the

 country  adequate  funds  to  run  their  own  rural

 employment  schemes  in  the  interests  of  the
 vast  masses  of  the  rural  poor  who  constitute
 the  bulk  of  rural  India.  It  has  been  estimated
 that  in  the  last  seven  years,  rural  employ-
 ment  programmes  have  reached  only  55  per
 cent  of  the  village  panchayats  around  the

 country.  The  Jawahar  Rozgar  Yojana  aims
 at  reaching  every  single  panchayat.

 Central  assistance  will  finance  80  per
 cent  of  the  programmes.  In  its  very  first  year
 of  operation,  that  is  the  current  fiscal  year,
 Central  assistance  for  this  programme  will
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 amountto  Rs.  2100  crores.  We  are  so  struc-

 turing  the  finances  that  funds  will  be  allo-
 cated  to  States  in  proportion  to  the  size  of
 their  population  which  falls  below  the  pov-
 erty  line.  The  further  devolution  of  these
 funds  to  districts  will  be  determined  in  terms
 of  criteria  of  backwardness  such  as  the  share
 of  Scheduled  Castes  and  Scheduled  Tribes
 in  the  total  population  of  the  district,  the

 proportion  of  agricultural  labour  to  total  la-
 bour,  and  the  level  of  agricultural  productiv-
 ity.  Special  consideration  will  be  given  to

 meeting  the  requirements  of  geographically
 distinctive  areas  such  as  hills,  deserts  and
 islands.

 It  is  our  expectation  that,  on  an  average,
 a  village  panchayat  with  a  population  of
 three  thousand  to  four  thousand  people  will
 receive  between  Rs.  80,000  and  Rs.  one
 lakh  ayearto  implement the  Jawahar  Rozgar
 Yojana.  We  expect  to  be  able  to  provide
 employment  to  at  least  one  member  of  each

 poor  rural  family  for  fifty  to  a  hundred  days  a

 year  at  a  workplace  near  his  residence.  We

 hope  to  incorporate  into  the  programme  inte-

 grated  schemes  to  provide  employment  to
 nomadic  tribes.  A  very  special  feature  of  the
 scheme  is  that  30  per  cent  of  the  employ-
 ment  generated  will  be  reserved  for  women.

 Through  the  devolution  of  this  pro-
 gramme  to  village  panchayats,  we  expect
 the  benefits  of  this  programme  directly  reach-

 ing  the  people  to  be  significantly  higher  than
 inthe  past.  Thus  far,  too  large  a  proportion  of
 funds  for  such  programmes  has  gone  to
 contractors  and  intermediaries.  There  have
 also  been  other  leakages.  Besides,  there  is

 scope  for  economizing  on  the  costs  of
 administration.

 By  devolving  the  finances  to  the  Pan-

 chayats,  and  entrusting  to  them  the  admini-
 stration  of  the  programme,  we  expect  a
 much  larger  proportion  of  the  funds  than

 ever  before  to  be  deployed  onthe  programme
 itself.

 We  also  expect  the  implementation  of
 the  programme  to  be  more  open,  more  trans-

 parent  than  ever  before.  Every  villager  will
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 know  how  much  money  is  available  for  the

 programme  and  which  are  the  schemes  being
 financed.  He  will  also  know  who  are  his

 fellow-villagers  being  employed  on  the

 schemes.  Each  beneficiary  getting  employ-
 ment  will  know  how  much  remuneration  he  is

 receiving  and  others  are  receiving,  as  also
 how  many  days  of  work  he  is  being  given  and
 others  are  being  given.  Those  who  are
 cheated  or  deprived  will  not  only  have  the

 possibility  of  demanding  immediate  redress,

 they  will  also  have  in  their  hands  the  ultimate

 weapon  of  the  vote  to  turn  out  of  office  any
 panch  or  sarpanch  who  abuses  the  powers
 and  responsibilities  devolved  on  him.  De-

 mocracy  will  reinforce  opportunity  to  bring
 the  Welfare  State  to  the  doorstep  of  the

 villager,  where  he  lives  and  seeks  work.  For,
 as  Jawaharlal  Nehru  said:

 “Panchayats  and  village  communities,
 should  make  their  proposals.  We  can
 no  longer  function  merely  from  the  top,
 for  we  have  to  organise  cooperatively
 the  millions  of  our  people  and  make
 them  partners  and  sharers  in  these  great
 undertakings.”

 Panditji  urged  us  to  remember  that:

 “Whatever  plan  we  might  make,  the  test
 of  its  success  is  how  far  it  brings  relief  to
 the  millions  of  our  people  who  live  ona
 bare  subsistence  level,  that  is  the  good
 and  advancement  of  the  masses  of  our

 people.  Every  other  interest  must  be
 subordinated  to  this  primary  considera-
 tion...”

 He  added:

 “Unemployment,  on  alarge  scale,  casts
 a  blight  on  many  young  lives  and  is  one
 of  our  major  problems.  We  cannot
 remove  itby  some  magic...  But  we  should
 be  able  to  guarantee  employment  and
 work  to  anyone  who  is  prepared  to  work
 hard  and  is  not  disdainful  of  manual
 labour.”
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 That  remains  our  ultimate  goal.  For  the

 present,  we  are  doing  as  much  as  our  re-
 sources  permit.  All  existing  rural  wage
 employment  programmes  stand  merged  into
 the  Jawahar  Rozgar  Yojana.  The  Yojana  will
 reach  out  all  over  the  country  to  the  440  lakh
 families  in  rural  India  living  below  the  poverty
 line.  We  aim  to  touch  each  one  of  these
 families.  We  aim  to  alleviate  something  of
 the  hardship  which  these  families  face.  In

 particular,  we  aim  to  mitigate  the  distress
 which  the  women  of  these  families  have
 faced  for  centuries  with  their  legendary
 courage  and  fortitude.  And  we  aim  to  secure
 these  noble  ends  through  the  noble  institu-
 tion  of  the  panchayats.

 Sir,  in  the  name  of  Jawaharlal  Nehru,
 that  great  freedom  fighter  and  builder  of
 modern  India,  we  rededicate  ourselves  to

 ending  the  curse  of  unemployment,  eliminat-

 ing  the  blight  of  poverty,  dismantling  dis-
 crimination  against  women,  and  assuring  for
 all  our  people  opportunity  and  assistance  in

 leading  a  full  and  fulfilling  life.

 Thank  you,  Sir.

 (Interruptions)

 MR.  DEPUTY-SPEAKER:  Nothing  goes
 on  record.

 (Interruptions)*

 12.40  hrs.

 FINANCE  BILL,  1989—CONTD.

 [English]

 SHRI  SRIBALLAV  PANIGRAHI  (Deog-
 arh):  rise  to  support  the  Finance  Bill  whole-

 heartedly.  As  we  all  know,  this  year’s  Budget
 iS  pre-poor  and  people’s  budget.  We  are

 presently  at  the  last  stage  of  the  considera-
 tion  of  the  Budget.  It  is  unfortunate  that  this

 year  only  three  Demands  could  be  discussed.
 The  opposition  has  to  be  blamed  for  that
 because  on  their  insistence  discussion  on

 “Not  recorded.


